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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI i

ORIGINAL APPLICATION No. 630 of 2023

IN THE MATTER OF:
ANAND ARYA ++vonreess APPLICANT |
VERSUS
UNION OF INDIA & OTHERS .+12.. RESPONDENT(s)
. DEX - |
S.NO. PARTICULARS PAGE NO.

1. AFFIDAVIT ON  BEHALF OF

RESPONDENT NO. 8 IN COMPLIANCE

OF THE ORDER DT. 22.01.2025 PASSED

BY THE HON’BLE NATIONAL GREEN

TRIBUNAL, NEW DELHI

ANNEXURES

2. COPY OF THE LETTER DT. 23.04.2025

ANNEXED HEREWITH AS ANNEXURE

A-1
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COPY OF THE LETTER DT. 25.04.2025
ANNEXED HEREWITH AS ANNEXURE

A-2

COPY OF THE LETTER DT. 25.04.2025
ANNEXED HEREWITH AS ANNEXURE

A-3

COPY OF THE LETTER DT. 29.04.2025
ANNEXED HEREWITH AS ANNEXURE

A-4.

COPY OF THE BRIEF DOCUMENT
ANNEXED HEREWITH AS ANNEXURE

A-S

COPY OF THE LETTER DT. 28.04.2025

ANNEXED HEREWITH AS ANNEXURE

A-6

1 A7

COPY OF THE LETTER DT. 01.05.2025

ANNEXED HEREWITH AS ANNEXURE

COPY OF THE LETTER DT. 01.05.2025

ANNEXED HEREWITH AS ANNEXURE

A-8




557

10. | COPY OF THE LETTER DT. 01.05.2025
ANNEXED HEREWITH AS ANNEXURE

A-9

11. |COPY OF THE LETTER DT. 01.05.2025
ANNEXED HEREWITH AS ANNEXURE

A-10

12. | COPY OF THE LETTER DT. 02.05.2025
ANNEXED HEREWITH AS ANNEXURE

A-11

THROUGH COUNSEL

BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.
EMAIL- bhanwarQ9jadon@gmail.com

. Ph: 9639286572

DATE: 03.05.2025
PLACE: Noida
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PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No. 630 of 2023

IN THE MATTER OF:

ANAND ARYA APPLICANT
VERSUS

UNION OF INDIA & OTHERS veree. RESPONDENT(S)

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 8 IN COMPLIANCE

OF THE ORDER DT. 22.01.2025 PASSED BY THE HON’BLE

NATIONAL GREEN TRIBUNAL, NEW DELHI

..........

I, Pewres omen, aged about ©aYys years S/0 4z Svin.Padvrs. Doy, Soirdpees
presently posted as D.&a. Semdmies . Rrdl Nu—a«.« KUY XU ........... , do hereby

solemnly affirm and state on oath as undet:

1. That I, the Deponent in the above captioned matter am fully conversant
with the facts of the case and is competent and authorized to swear the

present response.
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2. That I state that the contents of the response have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

L BACKGROUND AND CONTEXT OF THE MATTER

3. That the present matter pertains to conservation and notification of
Dhanauri Wetlands in Greater Noida, Gautam Budh Nagar, Uttar Pradesh.
That the applicant has prayed to notify the Dhanauri Wetlands as Wetlands
in terms of the directions of the Supreme Court in the orders dt. 08.02.2017
and 04.10.2017 passed in W.P. (Civil) No. 230/2001 in the matter of M.X.

Balakrishnan Vs. Union of India & Ors.

4. That it is relevant to note here that Hon'ble Supreme Court, in the case of
M.k Balakrishnan vs. Union of India & Ors. (W.P.(Civil) No. 230/2001),
addressed the conservation of wetlands in India. By virtue of orders dated
08.02.2017 & 04.10.2017, the court directed the application of rule IV of
the wetland's conversations and management rules, 2010 to 2,01,503

mapped wetlands with an area of 2.25 Ha and above which includes

Dhanauri wetlands.

/% 1.  IDENTIFICATION AND RECOGNITION OF THE WETLAND

5. That the Master Plan-2041 of YIEDA (Respondent No-10) delineates that

the Dhanauri Wetlands covers an area of 46.35 hectares. Furthermore, an

/

Wy P
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adjacent buffer zone of approximately 66.54 hectares has been designated,
resulting in a tota] combined area of the water body and buffer zone

amounting to 112.89 hectares,

6. That in the 74th Board meeting of YIEDA (Respondent No- 10) convened
on 08.09.2022, subsequent to thorough deliberation by the board of
directors, it was resolved and approved that Dhanauri wetland shall be
designated solely as a wetland. That subsequently, No Objection
Certificate (NOC) was issued by YEIDA (Refer @ page 511 of Judicial
Record). In accordance with the resolution of the Authority, it is imperative

‘to undertake requisite measures to formally designate the Dhanauri
wetland exclusively as a wetland, as outlined in the proposed configuration
set forth in the draft Master Plan-2041. The same has been c;)mmunicated

through letter dated 08.09.2022 by the CEO, YIEDA.

II. INITIAL STEPS UNDERTAKEN BY RESPONDENT

7. It is submitted that the Deponent on 14.02.2019 submitted a brief document

_———of Dhanauri wetland to the State Wetland Authority, U.P. It is further

A A
% \ -
- --~_\ N

A4 -é'ubﬁ;iﬁed that certain objections were raised and some requisite documents
LN :'\l Iil"r:‘.\! L l | . . .
04 wéi%,feqﬂl'ed by the state wetland authority. It is pertinent to mention here

s

N ‘*":;,:-v‘; :'_".:".tﬁét after curing all the defects, deficiencies on 05.07.2024, the DFO Has




sent brief documents (o
ents to the state wetland authority vide letter 179/2-1,

Gautam Budd )
h Nagar, 05.07.2024 with complete necessary documents.

1V, 7
DIRECTION FOR MEETING HELD BY THE PRINCIPAL

CHIER CONSERVATOR OF FORESTS AND HEAD OF

DEPARTMENT, U.P., LUCKNOW

8. That furthermore, the Principal Chief Conservator of Forests and Head of

Department, U.P., Lucknow has written a letter dt. 23.04.2025, to the :

e Chief Conservator of Forests, Western Zone, U.P., Meerut.

e Chief Conservator of Forests, Eco Development/State Wetland
Authority, U.P., Lucknow.

e Conservator of Forests & Regional Director, Meerut Circle, U.P.,

Meerut.

Divisional Forest Officer, Gautam Buddh Nagar Forest Division,

Noida.
That vide the said letter it was directed to the concerned authoritites to

attend a meeting scheduled on 25.04.2025 at 11:00 AM under the

chairmanship of the Principal Chief Conservator of Forests and Head

f of Department, U.P., Lucknow for the discussion of the issue in the

present miatter.
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A Co £ 1
PY of the lette; dt. 23.04.2025 has been annexed herewith as
ANNEXURE A-1.

DISCREPANCIES NOTED IN WETLAND DOCUMENTATION

=DIRECTION FOR C ORRECTION

9. That as per the discussions held in the aforementioned meeting, the Chief
Conservator of F orests, Eco Development/Member-Secretary, Uttar
Pradesh State Wetland Authority, Lucknow has written a letter dt.
25.04.2025 to the Deponent. Through the said letter, the Deponent was
directed to address the following discrepancies and submit the corrected
document along with the required attachments:

i.  'WWPF India has been mentioned as the information compiler, which
is incorrect. Please mention the name of the departmental office
instead.

ii. The brief document does not bear the signatures of the Chairman and

Members of the District Wetland Committee.

The checklist has not been attached.

The brief document has not been signed on each page by you.

The prescribed Enclosure-1 for the brief document has not been

attached.
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vi.  Since a
part of the wetland also lies in District Bulandshahr, consent

fror
M the District Wetlang Committee, Bulandshahr is necessary and

must be enclosed.

A Copy of the letter dt 25.04.2025 has been annexed herewith as

ANNEXURE A-2,

VI. DIRECTIONS FOR PROVIDING THE BRIEF DOCUMENT

10.That the Chief Conservator of Forests (Eco Development)/Member
Secretary, Uttar Pradesh State Wetland Authority, Lucknow has
written a letter dt. 25.04.2025 to the District M‘agiétrate (Chairperson,
District Wetland Committee), Gautam Buddh Nagar and the District
Magistrate (Chairperson, District Wetland Committee), Bulandshahr. That
vide the said letter, it has been directed to the DM, Gautam Buddh Nagar
and DM, Bulandshahr to provide a brief document of the wetland in the
format prescribed by the Government of India and duly signed by all the
members.

. A Copy of the letter dt. 25.04.2025 has been annexed herewith as

ANNEXURE A-3.

VIL. MEETING HELD BY DISTRICT MAGISTRATE, GAUTAM

BUDH NAGAR
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11.That with respect 1o the objections raised in the aforementioned letter dt.
25.04.2025, the Deponent has written g letter dt. 29.04.2025. That the said
letter states that under the cha.irmanship of the District Magistrate, Gautam
Buddh Nagar a meeting is scheduled to be held on 01.05.2025 at 1:00 PM
in the Collectorate Auditorium, Surajpur. That vide the said letter, the
concerned authoritites were directed to participate in the said meeting.
A Copy of the leiter dt. 29.042025 has been annexed herewith as
ANNEXURE A-4.

12.In compliance of the letter dt. 29.04.2025, a meeting of the District
Wetland Committee was convened at 1:00 PM on 01.05.2025 under the
chairmanship of the District Magistrate/Chairperson, District Wetland
Committee in the Collectorate Auditorium, Surajpur, Greater Noida. That

—+—=._during the said meeting, the Deponent presented the brief document before
SV
_“the'Committee. The presented document was approved by the Chairperson
# L -1I L
i [
*'“and/all members of the Committee and was signed unanimously.
ViwTi

-i}\'i:}Copy of the brief document has been annexed herewith as ANNEXURE

VIIL. PROCEEDINGS _FOR APPROVAL FROM DISTRICT

WETLAND COMMITTEE, BULANDSHAR:
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I3. That with respect to (he o
SPect to the consent from the District Wetland Committee,

| B - 3
ulandshahr, the Deponent has written a letter dt. 28.04.2025 to the

Divisi i y ;
lonal  Director, Social Forestry Division, Bulandshar to take

appropriate actions and provide with the necessary instructions.
A Copy of the letter dt. 28.04.2025 has been annexed herewith as
ANNEXURE A-6.

14.That subsequently, the Divisional Forest Officer, Social F orestry Division,

Bulandshahr has written a letter dt. 01.05.2025 to the Sub- Divisional

Magistrate, Sikandrabad. That vide the said letter it is informed that the .

area of Amirpur Bangar falls within District Bulandshahr. Hence, it has
been requested to Sub-Divisional Magistrate, Sikandrabad to provide the

requisite brief document (record) related to Amirpur Bangar, so that further

necessary action may be taken.

4\A Copy of the lefter dt. 01.05.2025 has been annexed herewith as

\
=i/

15.That in response to the aforementioned leiter, the Sub-Divisional
Magistrate, Sikandrabad, District Bulandshahr has. written a letter dt.
01.05.2025 tbl,-tfhe Divisional Director,” Social Forestry - Division,
Bulandshahr. That thesald lefter- States that Village, Amirpur Bangar,

L] S';kandr_é'ba.d; District Biﬂjaﬂdéhéﬁr’, is in_Clui‘ied inthe list of villages
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e,

notlﬁed under the
Yamung Expressway Authority. It is listed at Serial No.
284 of Notificat;
‘eation No. 3877/77.4.2001-30Ny2001 dated 22.08.2001.

Since the vi]]
P 11age Amirpyr Bangar falls under the jurisdiction of YEIDA,

|ll
all rights related to itg development lie with the said Authority.

A
Copy of the letter dt. 01.05.2025 has been annexed herewith as
ANN EXURE A-g,

16.That furthermore, the Divisional Director, Social Forestry Division,

B‘:ulandshahr has written a letter dt. 01.05.2025 to the Deponent. That the

said letter letter states that the village Amirpur Bangar, Pargana, Tehsil
S}lcandrabad falls under the jurisdiction of Yamuna Expressway Authority,
a{l rights related to development therein are vested in the said Authority.
H!_ence, with respect to the land of village Amirpur Bangar in District
Bulandshahr falling within the Dhanauri Wetland, preparation of a brief
dtéacument forits decllz'ir,ation under the Wetlands Rules, 2017 by the District

W etland Committee, Bulandshahr is not required.

. A Copy of the letter dt. 01.05.2025 has been annexed herewith as

1%/ SUBMISSION OF THE BRIEF DOCUMENT AFTER THE

CURING THE OBJECTIONS
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17.That the p
CPonent hyq « ..
UAS wris
WIitten g Jettey dt. 01.05.2025 t the C jor ot
.05, he Conservator ol

F I glO a. D‘ ¥

raised b ‘o .
F Orests, Eeq y the Chief Conservator of

~Developm,
ent/ ,
i ¥ Member Secretary, U.P. State Wetland
Ti :
ty, Lucknow I the letter dated 2 '
o €d 25.04.2025 have been resolved and
¢ brief document of q
. of Dhananrj Wetland has been prepared as per the
format prescrj .
prescribed by the Government of India, along with a 1:4000 scale
ma i
P approved and signed by all members of the District Wetland
Committees of Gautam Buddh Nagar and Bulandshahr.
A Copy of the letter dt. 01.05.2025 has been annexed herewith as

ANNEXURE A-10.

X. DIRECTION FOR EXPEDITED APPROVAL OF BRIEF

DOCUMENT FROM TECHNICAL COMMITTEE

18.That subsequently, the Chief Conservator of Forests, Eco Development

P /P /Member Secretary, Uttar Pradesh State Wetland Authority, Lucknow has

N

lwritten a letter dt. 02.05.2025 to the Forest Conservator, Luptpray

N Pariyojana/ Member Secretary, Technical Comumittee, State Wetland
Authority, Lucknow. That the said letter states that the Brief Document of .

Dhanauri Wetland has been received in the office of the Chief Conservator
of Forests, Eco Development/Member Secretary, Uttar Pradesh State

Wetland Authority, Lucknow and the same is forwarded to be placed



the Hon’ble Tribunal.

A Copy of the letter dt. 02.052025 has been annexed herewith as
ANNEXURE A-11.

19.That the deponent is duty bound to fulfil the obligation which are assigned
der the law and directions passed by this Hon'ble Tribunal. The
under
t is fully committed to ensure strict adherence to the orders of this
Deponent 1s tully

ble Tribunal and undertakes to faithfully comply with any further
- Hon’ble 1r1

he present response:ls,bemg su '
20.Hence, th.?. pr >Sel v

-, . It is prayed that the same be taken on record.
o yrstte Tribunal. It is prayed that the
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DEP&EN’I‘

VERIFICATION
Verified at Mz‘i@ on this O3  day of May, 2025, that the

contents of the above affidavit from paragraphs 1 to 20 are believed to be

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefron.

DKP}{N"ENT
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Annex. II

FORMAT FOR CHECK LIST
Name of Wetland: Dhanauri Wetland
v' Responsible agency clearly identified and details of contact person included.
- v Wetland boundary delineated using GIS and firmed up by adequate ground
truthing. _
¥ Wetland map provided at required scale (1: 10,000 scale for all high-altitude
weltlands and 1:25,000 for wetlands 500ha): 1:4000 scale map attached as
annexure 1
v" Wetland zone of influence delineated and included in wetland map or a separate
map.
Wetland zone of influence sufficient to manage all activities.
Site's importance listed; and for major categories, justification provided.
Site's biodiversity values listed, and for major categories, justification provided.
List of existing rights and privileges provided.

Consistency or, inconsistency of existing right and privileges indicated to be
best of available Knowledge.

v" Threats to site listed, and for major categories details provided.

v’ List of activities to be prohibited is provided.

v" List of activities to be regulated is provided.

AN N NN

Date:
Place:

Name - Pramod Kumar il an‘a;rfl
Designation :- Divisional Forest Offi \ ;1*_3 : .
Postal = E-1, Sector-1, lGauta‘rﬁ Buddh Négar, U.P
Address - 201301 )

Pin code = 0120-2425989

Mobile No .. 7839435171

Hranis

W
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PROPOSAL FOR NOTIFICATION OF DHANOURI WETLAND

RANGE- SIKANDRABAD,
DIVISION-GAUTHAMBUDH NAGAR FOREST DIVISON, GAUTHAMBUDH
NAGAR.

Latitude: From N 28°20°0° To 28°20°30”’

Longitude: From E 77°35°30° To 77°37°30°

India is a developing country but population growth along with industrial development, urban
development and increased use of chemical fertilizers, insecticides, pesticides in agricultural fields is
causing pollution to all natural resources. Human life is dependent on air and water and any country
cannot afford ruiness of these.

Nowadays India is facing scarcity of water resources. Rain water is one of the most valuable
resource which has to be preserved properly for our future. To achieve this we need to conserve our
existing wetland. Wetland reduces the adverse impact from storm damage, flooding, etc. &
maintains water level, recharge groundwater, act as carbon sink, controls climatic conditions and
pests. Wetlands are also important for biodiversity and provide significant economic social and
cultural benefits like support agriculture activities by providing a source of water for irrigation and
livestock and for domestic consumption. Pasture on inland floodplain wetlands are more productive
than those in adjacent areas, recreational and tourist activities. '

Wetland in Uttar Pradesh are facing conversions to farmlands and urban areas. Nowhere is
this more visible than in National Capital Region of western Uttar Pradesh where infrastructure
needs for a rapidly-growing urban area is competing with the ability of the state to conserve
wetlands. One specific wetland which has a strong conservation need is the Dhanauri Wetland,
situated in Greater Noida of Gautam buddha Nagar, which is a very important site for Sarus
Cranes. This single site is very much favourable for breeding of Sarus Cranes and other migratory

birds.

NEED OF DECLARING DHANOURI AS WETLAND
Dhanauri wetlands is situated at the junction of 03 villages viz,, Dhanauri Khurdh, Thasrana in

Gautambuddhanagar district and Amipur Bangar in Bulandshahar district. Although the catchment

area include land all three villages, the water body includes land from only Thesrana. Total area of

water spread during monsoon is approximately 46.352 ha, whereas most of the area is privately

owned agriculture land and only  of land is community land owned by Gram Samaj. The wetlands
‘ s e w:n‘rﬁ'q E\[sﬂ"ﬂaﬁlll
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area lies in YEIDA notified area. YEIDA has given NOC for declaring this 112.89 ha land as
wetland and left as green area. YEIDA, otherwise has acquired agriculture land for development.

Most of the wetland area is private agriculture land which is put to use for raising crop as mostly the

land is not inundated by water.

Now government of Uttar Pradesh has proposed to declare Dhanauri wetland under wetland rules,
2017. Various activities that are proposed to be prohibited and regulated in the area of influence are
mentioned in section 7,8 and 9 of the brief document. The recommendation for prohibiting and
regulating various activities are based on the assumption that by doing so, the river will get
opportunity for rejuvenation and more protection form future activities which may hamper the
existing wetland from inside/outside too.

The proposal in the prescribed formats (Brief doc, Annexure 1, 2) is here with annexed for getting

Dhanouri notified under wetland rules, 2017.
Honibe
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State/ Union Territory: Uttar Pradesh 58 1

Name and address of person (s) compiling this information:

Range Forest Officer (Sikandrabad) Kasna, Range, Gautambudh Nagar (U.P.)
Ms. Anamika, Range Forest Officer

SECTION 1: IDENTIFICATION, LOCATION AND JURISDICTION

1.1 Name of the Wetland (Alternate names, including in local language should be given in
parenthesis after official name): Dhanauri Wetland.

1.2 Name of the Village(s) and Tehsil(s): Dhanauri Khurd (Village), Thasrana (Village), Sadar (Tehsil)
Amipur Bangar (Village) Sikandrabad tehsil.

1.3 Name of the District(s): Gautambuddh Nagar

1.4 State / Union Territory: Uttar Pradesh

1.5 Geographical coordinates (Latitude and Longitude, degree, minutes and second)
Latitude: 28°20’0’ N and 28° 20'30"
Longitude: 7703530 E and 77°37'30" E

1.6 Name of the protected area (please write ‘not applicable’ if the wetland is not located in a

protected area): Not Applicable.
1.7 Name of the State Government/UT Administration Department/Agency which has jurisdiction
over the wetland: Environment, Forest and Climate Change Department, Government of Uttar

Pradesh

SECTION 2: SITE CHARACTERISTICS
21 Area of wetland (ha): 46.352 Ha.
Wetland type (Please tick appropriate category and sub-category)

category subcategory

O Permanent lakes

v'Natural(Inland) v'Seasonal/ intermittent lakes
OPermanent streams/ creeks
CSeasonal/ intermittent streams/ creeks
OOxbow
ORiver floodplain
OPermanent freshwater marshes
OSeasonal/ intermittent
v Ofreshwater marshes
OShrub-dominated wetlands
O Tree-dominated wetlands
O Geothermal wetlands
O Karst and other subterranean hydrological systems

ONatural(Coastal) OCoastal lagoon

OEstuary

Olntertidal mud, sand or salt flats

COMangroves '\ h

I N
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0O Coral reefs

OHuman-made OAquaculture pond
OTank
OSaltpan
ODam / Reservoir

2.3  Depth (m): Average: 0.85m  Maximum: 1.23m
2.4 Elevation (above mean sea level): 184.7 msl

25  Water regimes

a) Main source of water (tick all applicable)
OV Rainfall  OGroundwater vOCatchment runoff [ Direct/indirect inflow from river
O Others, please specify (Seepage from canal)
O Name of River/Canal system: TALDA MINOR (MATH BRANCH GANGA CANAL)

b) Water permanence: O Mostly permanent v Mostly intermittent

c) Destination of water from wetland
O  Feeds groundwater [To downstream catchment O Toriver O To sea

d) Water pH: (absolute value: 8.50)

O O(<55 VO (55-7.4) (> 7.4)ONot known

e) Water salinity
O YFresh (< 0.5 g/l) OBrackish (0.5-30 g/l) OEuhaline (30- 40 g/I) OHypersaline
(>40g/)  ONot known
f) Nutrients in water
O O Eutrophic O Mesotrophic [ Oligotrophicy O Not known
O Probable source of Nutrients: surface runoff from agricultural fields
2.6  Climatic setting
a) Annual Rainfall /Snowfall(mm): 400 -500 mm (July to October)
b) Temperature (°C) 14.2°C — 32.8°C
¢) Humidity (%) Minimum: 18% Maximum: 86%
2.7 Area of zone of influence (in ha): 66.538 ha

2.8 Major land use within zone of influence (provide as approximate % of catchment area)
..!\ravwll'"
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Class Area (%)
: Water 4.164
Swampy/Marshy Land 4.366
: ~ Plantation/Trees | 0.560
p ~ Agriculture land * 73.373
"~ Built-up 2,610
¥ ~ Open/Barren 14927
3 T ST ota| Vi f 100

2.9

500 ha and for wetlands 2 500 ha, 1: 25,000 or lower) : 1: 4000 (map Enclosed as annexure 1)

Map of wetland and its zone of influence (cadastral scale/1: 10,000 or lower for wetlands <

IDHANAURI WETLAND)]
77’3!_5'0"E 77‘36_'30"E 77'3?'0"5 77’37:'30"E
Dhanauri Kalan .
Dhanaurl Khurd
2
£ =
o z
21 T
o 2
(]

28°20°0"N

28°20'30"N

Thasrana |
2
13
e
o4
o~
)
o~
Amipur Bangar,
Legend Y
Road
Canal
] wetiana 0 01 02 04 06 08
Map prepared by IGCMC, WWF - India d Kilometer
77°36'0"E 77°36'30"E 77°37'0"E 77°37°'30"E
SECTION 3: BIODIVERSITY

3.1 List of plant species present in wetland:

A total of 257 vascular plants belonging 214 genera under 29 Orders and 65 families were documented.

Poaceae and Fabaceae is the largest family represented by 32 species each followed by Asteraceae

represented by 20 species. Herbs dominate the flora by 144 plant species followed by 39 trees, 31
grasses,20 climbers, 12 shrubs and 11 species of sedges.

3128

List of animal species present in wetland:

Scientific name

Common name
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Antigone Antigone Sarus Crane
Aythyaferina Common Pochard
Aythyanyroca Ferruginous Duck

Ciconia episcopus Asian Woollyneck

Clanga hastate Indian Spotted Eagle
Clangaclanga Greater Spotted Eagle
Neophron percnopterus Egyptian Vulture
Aquila heliaca Eastern Imperial Eagle
Aquila nipalensis Steppe Eagle

3.3 Species of conservation significance (rare, endangered, threatened, endemic species)

Common name Conservation Status

[ Sarus Crane Vulnerable
Common Pochard Vulnerable

Ferruginous Duck Near threatned
Asian Woollyneck Vulnerable
Indian Spotted Eagle Vulnerable
Greater Spotted Eagle Vulnerable
Egyptian Vulture Endangered
Eastern Imperial Eagle Vulnerable
Steppe Eagle Endangered

3.4  Major plant invasive alien species and extent of invasion
Water hyacinth (Eichornea crassipes)

3.5  Major animal invasive alien species and extent of invasion: Not known.

SECTION 4: ECOSYSTEM SERVICES

Importance Relevant for the site (pl. | If Yes, Details (upto 50 words for each
tick yes or no) category)

Source of drinking water for OYes YNo

people living and around

Source of water for agriculture OYes vNo Water is used by pumping in

agriculture field

Fisheries OYes +VONo Nil

Cultivation of aquatic food plants | OYes YONo Nil

Medicinal plants OYes +YONo Nil

Is a recreational site vOYes ONo A popular birding site in NCR

especially during winter when
migratory birds visit. Small parks near
wetland add to recreational value

Buffering communities from VYes [ONo Act as sink for rain water
extreme events as floods and
storms
Groundwater recharge VYes [No Recharge ground water regularly.
/\»\aw"“"
!
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Water purification vYes [ONo Apart from percolation of water, purify
sewage water from  drain also

Acts as a sink for sediments YYes [ONo Although it is a small water body, the
sediments carried from and
surface runoff get settled in the
wetland

Has significant cultural and OYes +VYNo Nil

religious values

Is a site for recreation and aquatic | OYes VNo Nil

sport

Source/cultivation noteworthy OYes +VNo Nil

food plants species

Habitat for noteworthy animal vYYes ONo Sarus Cranes

species

Habitat for migratory water birds. | VYes [ONo Migratory bird species visit this
wetland during winter

Supports fisheries /aquaculture OYes +YNo Nil

Mining OYes +VNo Nil

Any other, please list Nil

SECTION 5: PRE-EXISTING RIGHTS AND PRIVILEGES

Nature of right and privilege Relevant for the Does this negatively Brief description (up
site (please tick impact the wetland’s to 50 words for each
yes or no) ecological health? category)

Community Fishing (without any | OYes VYNo OYes YNo Nil

lease or permission from ONot assessed

overnment department)

Fishing under lease from OYes YNo OYes VNo Nil

government department ONot assessed

Harvest of plants (without any OYes YNo OYes VNo Nil

lease or permission from ONot assessed

overnment department)

Harvest of plants under lease OYes VNo OYes YNo Nil

from government department ONot assessed

Agriculture or horticulture within | VYes ONo VYes ONo Agriculture in the

wetland OONot assessed wetland boundary

as ownership is
private
Db
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Grazing VYes ONo VYes [ONo Grazing is observed
' OONot assessed in immediate
periphery and within
wetland boundary.
Religious practices OYes VNo OYes 0ONo Nil
ONot assessed
Withdrawal of water for domestic | OYes YNo OYes [ONo Nil
use ONot assessed
Withdrawal of water for YYes ONo VYes ONo Reduces water in
agriculture or fisheries CINot assessed wetland
Bathing or wallowing of domestic | VYes [INo YYes ONo Degrades water
animals (buffalo, elephant etc.) ONot assessed quality
Drinking water for bovines VYes ONo OYes ONo
CINot assessed
Plying of boats OYes VNo OYes +YNo
CNot assessed
Any other, please list here OYes ONo OYes 0ONo
ONot assessed

SECTION 6: PRESENT AND POTENTIAL THREATS

Threat Degree Present or Additional information, if any
Potential
Changes in water inflow | VOHigh VPresent Water inflow is mostly by rain water and
and outflow OMedium OPotential Water  outflow is through Link Nala that
OLow drains into Hindon. Area adjacent to TALDA
BRANCH is being developed by the GNIDA.
Local catchment degraded due to
construction of linear infrastructure and
wetland is dependent on external source for
water, resulting in reduced availability of
water.

Pollution OHigh vOPresent | Chemical rich agricultural inflow and sewage
(sewage/solid waste vOMedium OPotential generated in the nearby villages finds its way
disposal etc.) OLow in the wetland. Container depot near TALDA

BRANCH adds pollution.

Unsustainable harvest | OHigh OPresent
of biological resources | OMedium OPotential

YOLow
Mining OHigh OPresent

OMedium OPotential

OLow
Siltation/Idol immersion | OHigh VOPresent Siltation is due to surface runoff.
Estimated rate of OMedium OPotential No idol immersion observed.
siltation vOLow
Encroachment OHigh OPresent Nil

OMedium OPotential

vOLow

‘,,[\mrw:l"‘
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Spregd of invasive OHigh vOPresent Wetland is infested with Prosopis juliflora,
species VMedium OPotential Water Hyacinth and /Jpomea fistulosa

CLow
Any other, please list OHigh OPresent Nil

OMedium OPotential

OLow

i1
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SECTION 7: Activities Proposed to be prohibited (other than those listed in Rule 4(2) of

Wetlands Rules)

Activity Prohibited within Details of Name of Additional
wetlands or zone of specific area departmen informatio
influence wherein t / agency n, if any

activity is responsibl
prohibited e for
regulation

Construction of v Wetland Within the YEIDA, Uttar

permanent nature \ Zone of wetland Pradesh Forest
influence boundary Department

Reclamation /iling up | ¥

Any reclamation
for construction
of roads and
other linear
infrastructure
must be
checked.

Setting up of new N
industries/ expansion
of existing industries

Handling or storage /
disposal of hazardous
substances

(except port areas )

SECTION 8: ACTIVITIES PROPOSED TO BE REGULATED UNDER WETLANDS (CONSERVATION
AND MANAGEMENT) RULES, 2017

Activity

Place a tick mark, if relevant

Additional information, if any

Withdrawal of water /
impoundment /diversion or any
other hydrological intervention

v

Harvesting of resources
(living/non-living)

Grazing

Grazing needs to be regulated.
Biodiversity hotspots to be
identified and protected against
indiscriminate grazing.

Discharge of treated sewage/
effluent/ wastewater

Decentralized sewage treatment
plants needs to be constructed

Ap-a w‘iﬂ'
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Construction of boat jetties, and
facilities for temporary use, as
pantoon bridges

Aquaculture, agriculture and
horticulture activities within the
wetland boundaries.

Sustainable agriculture activities
with reduced use of water and
chemicals to be promoted.

Any other, please list

SECTION 9: ACTIVITIES PROPOSED TO BE PERMITTED

Activity

Place a tick
mark if
relevant

Within wetlands or
zone of influence

Additional information, if any

Rain water harvesting

Wetland / Wetlands
complex boundary
Zone of influence

Adoption of renewal energy N
and green technology

\ Wetland / Wetlands
complex boundary
\ Zone of influence

Plantation of indigenous & | v
fruiting trees

v Wetland / Wetlands
complex boundary
\ Zone of influence

Environmental awareness | ¥
among stakeholders

J Wetland / Wetlands
complex boundary
\ Zone of influence

Research in wetlands N

v Wetland / Wetlands
complex boundary
Zone of influence

Organic farming v

Wetland / Wetlands
complex boundary
v Zone of influence

Argo-forestry

Wetland / Wetlands
complex boundary
Zone of influence

SECTION 10: LISTING OF AVAILABLE SCIENTIFIC RESOURCES USED
k(«—o«w"‘\“’
)

G.P.S. for map preparation.
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alerp n Yes ONo Apart from percolation of water, purify

Sewage water from  drain also

Acts as a sink for sediments WYes ONo Although it is a small water body, the
sediments carried from and
surface runoff get settled in the

- wetland

Has significant cultural and OYes VNo Nil

religious values

Is a site for recreation and aquatic | OYes YNo Nil

sport

Source/cultivation noteworthy OYes +VNo Nil

food plants species

Habitat for noteworthy animal Ves ONo Sarus Cranes

species

Habitat for migratory water birds. VYes [ONo Migratory bird species visit this
wetland during winter

Supports fisheries /aquaculture OYes +VNo Nil

Mining OYes No Nil

Any other, please list Nil

SECTION 5: PRE-EXISTING RIGHTS AND PRIVILEGES

Nature of right and privilege

Relevant for the
site (please tick

Does this negatively Brief description (up
impact the wetland’s to 50 words for each

yes or no) ecological health? category)
Community Fishing (without any | OYes VNo OYes YNo Nil
lease or permission from CINot assessed
overnment department) .
Fishing under lease from OYes VNo OYes YNo Nil
government department CINot assessed
Harvest of plants (without any OYes VNo OYes vYNo Nil
lease or permission from CINot assessed
overnment department) _
Harvest of plants under lease OYes YNo OYes YNo Nil
from government department CONot assessed
Agriculture or horticulture within VYes ONo YYes [ONo Agriculture in the
wetland OONot assessed wetland boundary
as ownership is
private
e
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Grazing VYes ONo VYes ONo Grazing is observed
* ONot assessed in immediate
periphery and within
wetland boundary.
Religious practices OYes YNo OYes [ONo Nil
ONot assessed
Withdrawal of water for domestic | OYes VNo OYes [ONo Nil
use ONot assessed
Withdrawal of water for VYes ONo vYes [ONo Reduces water in
agriculture or fisheries CONot assessed wetland
Bathing or wallowing of domestic | VYes [INo VYes ONo Degrades water
animals (buffalo, elephant etc.) [(ONot assessed quality
Drinking water for bovines vYes ONo OYes [ONo
ONot assessed
Plying of boats OYes YNo OYes +VNo
ONot assessed
Any other, please list here OYes ONo OYes [ONo
ONot assessed

SECTION 6: PRESENT AND POTENTIAL THREATS

Threat Degree Present or Additional information, if any
Potential
Changes in water inflow | VOHigh VPresent Water inflow is mostly by rain water and
and outflow OMedium OPotential Water  outflow is through Link Nala that
OLow drains into Hindon. Area adjacent to TALDA
BRANCH is being developed by the GNIDA.
Local catchment degraded due to
construction of linear infrastructure and
wetland is dependent on external source for
water, resulting in reduced availability of
water.

Pollution OHigh vOPresent Chemical rich agricultural inflow and sewage
(sewage/solid waste vOMedium OPotential generated in the nearby villages finds its way
disposal etc.) OLow in the wetland. Container depot near TALDA

BRANCH adds pollution.

Unsustainable harvest | OHigh OPresent
of biological resources | OMedium OPotential

vOLow

Mining OHigh OPresent

OMedium OPotential
OLow

Siltation/Idol immersion | OOHigh VOPresent Siltation is due to surface runoff.

Estimated rate of OMedium OPotential No idol immersion observed.
siltation vOLow
Encroachment '| OHigh OPresent Nil

OMedium OPotential
VOLow
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Spread of invasive OHigh VOPresent Wetland is infested with Prosopis juliflora,
species YMedium OPotential Water Hyacinth and /pomea fistulosa

OLow
Any other, please list OHigh OPresent Nil

OMedium OPotential

OLow
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B s

| x. 11
Format for List of Wetlands for Notificatjoy, ,, d \M.WMQ
nder w

(Conservation and management) Rules2010

—

S.No | Name of | District | Wetland | Wetland Category (as per Rule 3) (Please tick the relevant — [ Notewo
the (s) area (in Gategory) hy
Wetland ha) biodivers

ity value
3(i) 3(ii) 3 (i) Recognized | 3(IV) Highaltitude | 3(v) Wetland eor | 3{v) | (refer
Ramsar | Located in | asor lying within | wetlands or wetland | wetland complex |Any | para 9 of
Site ecological | UNESCO World complex es witharea | es below 2,500 a other | the
ly sensitive | Heritage Site 25 ha msl with2 500 ha guidance
area )
Dhanauri | Gautam | 46.352Ha
Buddha
Nagar
\);,.sf S WP S
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Dhanouri Wetland
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ANNEXURE A-7

FHEerd g FRYe amifse aifFe! gHrET, goi<eiEy |

UHi® 4237 /14— A6, gL, 01, WS, 2025 |

Jar 7,
LR DEIN]
. o=aEr
fawa— =10 g BRa afdievr 1 Reelt § it snogo wwem 630 /2023 A <
Il g9 MRG WReR 9 o= ¥ uiRa fvfa fasie 22.01.2025 |
gei— T 99 WNeTH, S e/ e—afid, Sod0 Wed e Hiferev,

TETE BT 9F 0 100/26—11 (JoHloTHOSEYOT0) faieh 25.04.2025 |

70 LY 8RR arfisev, 78 Rl # IRTT sifogo |w@AT 630 /2023 AT 3R
It S ARG WROR 9 oY uIRT ol RAie 22.01.2025 B B9 F & 9T HED,
ghl faer /e e, Sowo w omf WifeRYr @Ee: @ gF o 100 /26—11
(Z0TI0TH0SE0Y0) fATd 25.04.2025 ERT SFTA HRTAT 74T & b &y dcaivs il SFge
AGHgEATR T ger<iey § ol gor & | veTd 8 ¢ difod A6 Stape (o) Suas
PRI B fordr AT ¥ | ST IR § b WFIq geraeER # SFHIRGR AR BT &3 AT &

3T SMRYR IR W wRiYT Tifvd fiw sRpic @) Suas aXH 3T
FE Y | aife AR FAAE BRI ST WS |

A TH—SRIKIFAR |
):‘ ,///
L
AR |
T —1 femifdd |
% gg/mggm;ﬁmﬁwﬁwwsmﬁﬁmﬁ?wﬁmm

WM&WmeWrml

N] ZY

N O %



598 ANNEXURE A-8

q'\kﬂ

&

FHer wﬁﬂdlfﬁaﬂﬂ—ﬁmmmm VELC]

01 F1
C L OF THE \L B DIVISIONAL MAGIS uuu su\ xwu ABAD, lel m L \\DbHAUR

’l

T 5/ /mo&o~wo:<ﬁow0/zozs f%:‘rncﬁ o] né 2025

mi* Gl “T'“‘@“J BRa arferpTRor "ﬁ f%,a‘oﬁ i rﬂﬁn aﬁoqo e 630/2023 rY T :m?
M URT WROR T 371 A iRy fivfg feie 22012025 & A Cf

PRI I G e )
WIS IED! WA,
g;\q'ﬁ( |k‘ \ '

ARG,

HUTT SRYed ReaE I GRIfeR B YA HET 4237 /141 del IR fe=ien
01052005 @1 TEH TR @ @l G R, D RN AN e S SIS
*n"ﬂ G G JErIER H Bl E Fl Uy R0 gU ediel RIP=ITg SMuS gel<IEY

| 6{4\1\&{W7WWW°~HW\\’ %mmmmmmm

rﬁﬁﬁﬁmﬁv‘mwm

maumﬁwmww&rmwmaﬁm—waﬂﬂa
figmsrare 9 QWWWIWWWWTﬁWﬁdWﬁWJWﬁ%
S FfeRIET W 3877 / 77-4~2001-3(F) /2001 fHieh 22082001 B ARG 284 fga
gl .meﬁ?ngWTﬂﬁ?mmwmwwu@amwam
& PR B § arRa i W%&meﬁxmﬁﬁmégsﬁ
sifereETT @) e1amf Wl fier ) e warar @ gur ¥ wrey Ui §

Vet T | @
fa\w
\»TTT\.‘ —ﬂﬂ BRI
Rygesmarg |




A oty fra i @ g

e Tae—— 97/77-4-2001-3(7R)/2001 FeTE 24,04,01

Jm Ll e ] o7 A

— |
= i SR TR S G

TADN

AR TR

YRE 7

UGG

3
4.
5. L

:
6. 1
7
8

[ vy

SHTER{EHT AN 3877/77-4-2001-3(T)/2001 11 22.08.01

8. MagEAR viaY JAAAR

13,

14. JAFEA TR SO g J

15 R Rawr
: | AR TR

‘ | 2
19. | , | i
0 [maqg@f-ﬁr\fimam e
+ 2 1 - - g
pump— , Garel IR
i 21 ! -_m,W_____b,_,\,,,,.,.,;,.ﬁ.,.,.,,.V,. et et
22 | | WA QR
. & T w,? \’3&;‘6%"’%‘\{\’
Lo WRENREETNUN RSy et AV Wt st
g+ 4 IEURIIRCIER
4 | I——e——— - -
* ’ st
o ——— “ 'R, X 4 L
5 | > ‘ p— B
- AamdIaGER 9 ' W T
HIGHN wh
26. . e
e s——— e ;Eﬁ:ﬁ“t*“* w Wik
27 S AT T e
" o \'“M?"‘\,:}M s

3 )
- $



A
[ 265. "O'? TR
266, TR 9% G AR
267, R
268. 71 YTETEITY
269, WIGENT I ST
270. ARl
271. HferTaTE W HEGIYY J
272, B G |
273, g .|
274. YA TR |
275, YR BT |
276, AR oo 9F S T |
277. TR TX |
278. MR, I
279. AT TR el
280.; | Io=NeR | .Rveesme XA g ¥
2Rt | TS »
282. 3rellgT IR - 4
283, e
284. SRR TR
[ 285. | -G
| 286 | el
[ 287 | ST GG |
| 288 | T ‘z
| 289, | AEHER o
EN R PR
| 291 | & S
EZ3 RUGHRITET
E2 el Ve
2 e
| 285 | TR 9% TR
| 296, | TR
(/ 207, | VR FHTEE G0 FORIS |
| 28| Licil i

e .

e




ANNEXURE A-9

601
- mﬁuwﬁnﬁﬁwvm?ﬁrﬁs ¥ J9RT, gAY |

TAG 4238 /141 faid, qAREY, 01, HE 2025 |
R A,

i g,
MTIgETR a9 T |

frwar— 0 RTT 'R st 7€ Reeh # A alowo v e3g /2023 o}t A
mmwwamﬁqﬁaﬁvhﬁ?fmzzomozs:

T — T T W, ol e/ we-atE, sogo o MY wrfdyavr,

SIS BT IF [0 100 /26—11 (FodoTwHoTERI0T0) faTies 25.04.2025 |

IR T mm%ﬁwﬁmwmzﬁ
151/Woao—wot=ﬁowo/2ozs fe1® 01.05.2025 &RT AT BT /T & % Gﬂﬁm
T Taaog—q H TH B G F wfeRg g, o

T 3877 / 77-4-2001-3(T) /2001 R 22082021 B THD 284 R aifbq g
wmﬁmﬂm%wmmwuwmaﬁmmm
Qm—éuﬁmwﬁwhﬁmzﬁwﬁmmﬁwﬁﬁwﬁwzﬁmﬁ

WY
IRTE fg
forem ameify wiify
10910 YHIRT
. . VV- l
Tl 4238 /14=1 Rk

~ T T e, §l e/ aawi—vifte, Soso oy M Wi, T
mﬁ—gmaam%,qﬁmﬁm,ﬁ?al |
wfefefi- a7 e /8y e, s ga ¥v9 )
ufeferfy— W/aiwamaﬁghﬂﬁﬁrml |
wcferfd- garfi alerd, Meaggm o g “\y

v

iy ﬁ%\}%\// rﬁ;‘w wfeg
Rrem sy Y
|AOTT0 T

AN |



- | ANNEXURE A-10
DRI TG IATRBRY, WH@QZW $—1, 9ae—1 AIsT|

TAGYTIY/ 1y TR fedte o‘ﬂéZOZSI
Jar #,
CRISEEE VAR IR RCEIED
AATSTD 1D ARG I,
RS |
favg — ¥R decivs @I IERfed HR g dit STREE TR R B
TR H |
aea— 3MYehT BrATTd UFid 3235/ 14—1 fosifh 27—04—2025 |
ERIES

SUYET fdwaes q=<fid 03 & ¥ #, Tavd HeT & b 39 g
b Sd FER SR BT M AfNfUd B Ud A U BRd
3ferer, 8 facen # yaferd 3fo wo wHo 630,/2023 3T~T& AT I9M g
3T SfUedT YU 3 H W< dealvs JAIRE SoUodws; Sad aie § BH(% 4
R 9l ¥ | 3T 39 B H SOWORTSY SATE WRIGRE, TENS 3 AN s
HI0B0 3058 /63—2(T0GN0SI0) fHTh 23—04—2025 H o AT a7 TN, qoI
= forden o1 srguTer™ o T |

1— & I HReID, 3P IO/ Hew—afId Sovovrsy ey
TTEIpRT, TS b U F&T 101 /26—11(UPSWA) e 25—04—2025 gRT
qd # Ui ueles 179 /2—1 fase 05-07—2024 M6 SRgA< § sufealt aamh
T oY, TS FRARET R f3ar T B |

2— Y& I WD, 3D ORI /HeR—afa 09T e
IEIARYT, TS & U= He&r 100 /26—11(UPSWA) fesites 25-04—2025 it
fSTeTTierpRY / Srezret fo7el ey wfiife, MaAgeTR Td RIeRier] /reger R
A A, gol<eEr o TRIRT R, de Y9ri aeTeieR) / Saxa—af,
forerr Sy W, Mgk  goraeey o gifhd &, 39 U5 § IR
WHR gRT giRT ured # ghR) deoive & N ST, 1:4000 B W
AT BT SgAIGT |l Aawdl & ¥R |fed e iy afify MarggTr
T GIeRIER W BRIBR W& WR Bl Uwgd de *q SR fbar a7 2|




603

S BH # favga e fH UBR 9 B

faavor YT @l Ui
eFIRY M W R YRl A TS0 R SIRER, T8 feca & AT | RN I SN AN [hY S 8 §9 Bl & yAid
3710 TO WO 630,/2023 3T AT I=H Ia ATh ST YUe o AR | 179 /21 f=ep 05.07.2024 ERT THNT A BT S ST
T | S aIg § "o T ST TS @1 Ry 22012005 1 e ey wiRe | Md B UG fHar T of | qaed § T a9 D, EEal

fpd 1 ® o foaq @— Counsel for the State has submitted that the Board
has decided to declare the Dhanauri wetlands as Wetland in term of
Wetland Rules. He seeks four weeks to place on record the relevant
notification and also the status of the decision taken by the State
authorities in respect of Ramsar site....... :

M / He—afd, SR TS ST JMEq(A TTEhR0T, TS
ERT 310 BT gz 101 /26—11 (UPSWA) faifea 25.04.
2025 ERT S6% Pl SN fhar AT U Al 101,/26—11
(UPSWA) fidfe 25—04—2025 Ud U= &I 100/26—11
(UPSWA) fesife 25-04—2025 T feer fad M |

HrATeR G& a WD, SdI [AaN / HaR—diad SOU0RIST JATeHfH UTfer=or,
TS B U =T 101 /26—11(UPSWA) fasites 25-04—2025 gRT gd H Uivd
USie 179 /2—1 fesiid 05—07—2024 fiv Sragi< ¥ Mufcadl gardil T o |

N1 R o) fear 1 2 |

PRI I a9 ke, SBI [Ap / He—died SOU0RTST JATEHA HTferao,
@S B ud w@n 100/26—-11(UPSWA) fasiis  25-04—2025 it
TR / oteger frer s wfiify, MangeTR Ta fSanfeer / sreger fSrer
S AR, goraER Bl ARG B, §RT YR GRPR gRI MEiRa gred #
FFRY Jeeive Bl A SIS, 1:4000 ¥hel TR AMIEE BT fgHled adl dewl &
FETER Afed e e AT MaAgeTR T gerraziey I HRIPY WeH wR bl
IRGd B =g FERE foar = B |

TSN / 31egel, e ameq™ i diaaggR @l Stegerd
F fAfe 01-05—2025 H T Jedvs smEyH  wfAfa
_____ JETR @I 966 BT AR {Har T

ATy /oeder, T oMy A MaggTR @ egern H fadi®
01—05—2025 1 T3Tel deeivs MEyfA TR TTAGETR PT o0 I AT fbar
T, fod it sagie W R aaqi Ay @ et uxgd fhar |

A5 ST § BER dxa gU AT Ul B forlm 4T & |

frer e |t gorewer @ |He IR bl AT § |

TR aAIOeR] o=eey @ Jald 4238 /14—1 fadi®
oélomxmomm@ﬁﬁ&@ﬂﬂ%d%wlﬁmﬂﬂ
mﬂ% w_

TR G R] /exd e (el 3y |ffa dAgeTR @ UHle
4765 / 14—1 RR=TH 01—05—2025 ERT AR o1euel Ud FHRa Wawdl gRT SgAlad

A% STRMAT HrIarel ol =R

Ud SRIERT A% SIRE IR fhar | .
-




604

b I IBRT H NTAETR T ATIER SMUS R PRI @ oy
&, o SuR Sowovsy S miiteRe, eRae deIT e W) ) R
AT & FETH W ukeTor AT ST R |

wmﬁmﬁﬁwaﬁﬁaﬁw%m:ma@a%%
ﬁéeﬁa%ajmmﬁawzﬁrémﬁﬁ?&aﬁ%gmﬁaawm%ﬁm
%@Wﬂ@agﬁamﬂéﬁr@ﬁﬁmﬂﬁmww%lwzﬁ
Wﬁﬁaﬁwﬁwmmwﬁwwwgﬁamﬁ
feet § <TRaer foar o war 2

e~ ORI |

TIEY
qﬂwﬂa%ﬁw
@ﬁ@w T, TAGE R
e Mo / fesiifea | ‘
'ﬁ%ﬁﬁﬁ%@ﬁaﬁwﬁwwmﬁ%@ﬁml
1— U TIPS DIABN /e ARG SoYOT] SIECIEER I BEa
AETS |

2— Y& I HRETH, BIS B4, S0Y0, IS, |
3— H 99 AeTdh URTH! S9 S0Y0, #13 |

ST ST
WTGETTR AT, MGG

wEe YU / feSitfea|

AIAfeTy ST qeRarer Rfe SR Tsdide, 121 =) TRR AwR gl
mmﬁﬁwﬁﬁwﬁ@wmﬁ%@ﬁm

Wﬂﬁw\cﬁﬁﬁm
WW, TG TR




—

Trm%(—??m FHRT TITAgETR |

BrIferg yarfg aTereR
/ﬁmﬁﬁ\\’%s /s  fEfe TEEgETR . 0)\eg| 20251 P
J .
7 e /&g FeEd g
G | 2
ferear— g Aedvs B AR TR 8 i STRpIE TIR AR AT I B
SECE
- 1. qEm 99 WRee, $@ fo/¥ee W|ied, S0do s st
TR, oEes @ wwr 100 /26—11(UPSWA)17/ feAi® ;

25—-04—2025 Td THid 101 /26—11(UPSWA)17 / faTids 26—04—2025

:

mmﬁmﬂ?ﬁawmzs—m—zmsmﬂaﬁmaﬂﬁaﬁ t
BUI BN S SENEETERY BT W d Sy geSifhd § | g9 Aa § Sqd oY © )
5 59 Prafad & uFid 179/2—1 RHFi® 05-07—2024 ERT TR ISAvS Bl HIH v
SR UG fbar R o) R R T a9 akers, 91 faer /e wfd, So%o !
I AT YA WIRERY, TS gRT I U WA 101 /26—11(UPSWA)17 / &=
25—04—2025 ERT 6 famgall W aufeqd) @1 PR~ @ g IRT &1 e FAdRe
forar T e !

o e & B9 H RA® 01-05—2025 B RrefeRl draage-R / srege :
fSrerr are g AfAfy @ sremerar § Rien dedive WY @ Yo IR @ Y|
9o # IENARN g1 WA @ e g Jedve @ AN PR o g 9
wRer, 3! fasra /e afya, Sovo Ny e g WRieReLeETs; R AH O
=1 101 /26—11(UPSWA)17 /fasTie 25—04—2025 §RT oY =Y o amafeasit
@1 FRIRT e i Sragie Ay sree vd wewil & wwer wRqa fbar T
STRFHC TR {9 gl 9 sWieR fbd T |

3 SIP STaFHC Hel™ IX FEIGT B WAl H TH IR D AT
ﬁﬁaaﬂmm%msﬁwaﬁeaﬁmuomaﬁ@m’mﬂ%ﬁﬁ

BT DI AT PN |
HeTH—SURIGTFaNR |
WIS
Ne”
TR IRGRT /e |iyg
foretr armed oy wfafy

wie / fAiedl | !
fefefy frefeRad @1 Qe § AIex GErel Td Saead sriar 8 i |

" ﬂ@aqwam,éaﬁm/ﬂmﬂﬁaﬁouoww@m, —

o |eId, BIC B SOY0 TET |
:.gaﬂ'ﬂﬂﬁ,qﬁﬂﬁfﬁ?mmm| /
4' S CEARRURECE /
| srta afieny /wewd Wt

frerm ame 4f wfafy

TG TRETR




606 ANNEXURE A-11

wrafem qe a4 e, &) Rwm 2 qa W, G v WS s g T |
Y gen— 1 o4q fﬂﬂ--ﬂﬂi’l‘-’iw-ﬂ} A Hn-an T e o i,
dar A,
W RTRE, Si
ﬁa’;ﬂj‘--ﬂfhﬂ: L‘!i""'ilru'l 'lb'}l‘].
vOH0 SR AR MY e

Fryan— ) dedtea @b i arge

2025

W e g ¥ ST 9 D i

| |
Lt N G P S R e o v

il UAn J20T S 1= Feerin 01 052025

auE Rvas waffa gy BT BT T 7 e | (ol g f
deets 1 fiw st v emfag o) HTT B30T 81 89 ot @ ger a4
e T @ T TR ST spias uy gy

SIS & 5 sirder %f@n«aw,ﬁm—amzme-ﬁe{u}fzmr et 25052018/ grer 2frrarer
FAL BT ST far m § R He—sfa, a7 W, auum URATSH], SR 39 T 2|

T M ST T o) dedive 7y S P, 2017 9 areiiter i e a0 Pk
vositoflo gwr alovn STRI-630 /2023 ¥

R R ) ame R ey iﬁmfﬁﬁ'rtﬁ—mﬁa?ﬁrmw
B GRARET 3

LR T R B
it Rean an wm B 4

L STHTIR )

Hau,

(I o)
I T e, $) R /wevm—ain

SR T X S it s |
Eaer— 104 =

R S S |

e o — o L o W
/ SR |

ﬁ%ﬁﬁmwwmwm&mﬂ,wm,mﬁwwwm
&g M|

(ﬁl\r@w}

0% o ¥, $of oo/ qem—afm
SRR TR T AT mﬁl@ G |
\uj/#@r» 1o /wafsifed

ﬁﬁﬁﬁ%ﬁ—ﬂ@?ﬂﬂﬁrﬂ'ﬁﬂ?ﬁﬂﬂﬂﬂmﬂﬁwﬁﬁ?ﬂﬁﬁmm
|

‘“‘-“*ﬂﬂﬂw«mmm P



	46d6e25035bfb36c4367a3afb275ea4cb3b61f48d7966ef484b7729b8e5cb308.pdf
	46d6e25035bfb36c4367a3afb275ea4cb3b61f48d7966ef484b7729b8e5cb308.pdf
	a03f966e42a7c05ec8c8b5b61f881944a48cec3b4f75ac759603f50df094d9b6.pdf
	a95906de8ea36b738e6b24ad57d316bc1b45a712af97b3b86fd17c9771dbd4ef.pdf
	874b58c6721ab7f3be6166456bc877e57ba8809c4eded22de03e2d6ffb274057.pdf
	46d6e25035bfb36c4367a3afb275ea4cb3b61f48d7966ef484b7729b8e5cb308.pdf
	46d6e25035bfb36c4367a3afb275ea4cb3b61f48d7966ef484b7729b8e5cb308.pdf
	46d6e25035bfb36c4367a3afb275ea4cb3b61f48d7966ef484b7729b8e5cb308.pdf
	46d6e25035bfb36c4367a3afb275ea4cb3b61f48d7966ef484b7729b8e5cb308.pdf
	Full page photo

